
163 Written Answe". AUGUST 16, 1988 Written Answe" 164 

(C) Due to paucity of resources, It La, 
Dot beon pcssible to cover all tbe bexa-
gons so far. 

Setting up of T. V. studio in Ujjain, 
Madbya Pradesh 

2827. SHRI SATYANARAYAN 
PAWAR : Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state: 

(a) w bet her T. V. studio is proposed 
to be set up in Ujjain in Madbya Pradesh; 
and 

(b) if not tbe reasons therefor? 

THE MIt\ISTER OF PARLlAMEN-
TARY AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCAST-
ING (SHRI H. K. L. BHAGAT): (a) 
and (b) 1n tho State of Mad~) a Pradesh, 
a full.fledged TV Studio Centre at Bhopal 
and a Programme Generation Facility 
Centre at Raipur are. at present. under 
implementation, as part of the Seventh 
Plan. However, within the resourc("s 
made available for expamion of Door. 
darshan network under the Sc:venlh Plan, 
tt has not been found possible to include 
scheme for the establishment of a TV 
studio Centre in Ujjain. 

T. V. tower at Narksnda, nalash, 
Bbarmor, Pangl, Tisa, Himachal Pradasb 

2828. ~HRI K. D. SULTA:t\PURI: 
WIJI the MiDlster of INFORMA lION 
AND BROADCASTING be plc~sed to 

state: 

(a) whether GOHrnment plOpose to 
instal T V, towers at Narkanda In Simla 
district. at Dalash In Kulu dlstnct and at 
Bbarmor, PaI,gl, "1 isa:n Chamba dIstrict 
in HImachal Pradesh; 

(b) if so, the time by which these 
installations will be completed; and 

Cc) if not, the reasons therefor in each 
case? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF 
INFORMATION AND BROAD· 
CASTING (SHRI H. K. L. BHAGAT) : 
(a) to (c) A high power (10 KW) TV 
transmitter at Kasauli; a low power(lOOW) 
transmitter eacb" at Bilaspur, Kulu, Mandi 
and ShimJa and a 2XI0 W transmitter at 
Chamba are, at prescnt, functionioa 
in Himachal Pradesh. Besides 
schemes for tbe cstablishment of a high 
power (l KW) transmitter at Shim]a (in 
replacement of the existing low power 
transmItter); a Jow power (100 W) trans-
mitter at Dharamsala; a 2XIO W trans-
mitter each at Hamirpur, Kalpa, Kyelong 
and Una and a TV tran~poser at Solan 
are inCluded in the ScveDth Plan of Door-
darshaD. Whereas Narkanda snd DaJash 
are expected to be covered by TV service, 
subject to lceal terrain ccnditions, when 
the proposed high power transmitter at 
Shimla i~ commissioned Into service during 
J991. ex·ension of TV service to the ro· 
maming uncovered areas would depend 
upon future availability of resources. 

[English} 

Dividend declared by Maroti lIdyog V,~. 

2829. SHRI SA1YENDRA NARA-
Y AN SINHA: Will the MinIster of 
INDUS fRY be pleased to stale: 

(a) whether the Maruti Udyog Ltd. 
bas declared a diVidend for the tir~t 

lime; 

(b) if 10, wbether the steep Increase 10 
the price of the Maruti car in the last four 
years bas been a major cause of high 
profits; and 

(c) \\ bat IS the dIfference in price at 
present between Maruti 800 cc car and 
Ambassador car 1 

THE MINISl ER OF INDUSTRY 
(SaRI J. VENGAL RAO) : (a) Yes, 
Sir. 

(b) No, SJr, 

(C) The price of a Maruti·800 car as 
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aaainst an Ambassador at present is as 
follows: 

Vehicle Ex-factory price inclusive 
of excise duty and Dealer's 
Commi.sion. 

Maruti-800 Std. Rs. 77,210/-

Rs. 96,142/-Ambassador 
(Petro) 

Diversion of LPG to Hotels and 
Uelltaurantl 

2830. SHRIMA11 KISHORI SINHA: 
Will tbe Minister o( PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) wbeth~r tbe Indian Oil Corpo-
ration hal cnroUed over one lakh I.PG 
customers in April, 1988; 

(b) if so. whether arrangements have 
been made so tbat all the old and new 
customers get timely refills for tbelr 
cooking gas cy;inders; 

(c) if so, the details thereof; 

(d) wbether tbere are any complaints 
of diversion of gas meaot for domestic use 
to hotels and restaurants; aud 

(e) if so, tbe details tbereof and the 
aetioD taken thereon? 

THE MINISTeR OF STATE OF 
THE MINISTRY OF PETROLEUM 
AND NA 1 URAL GAS (SHRI BRAHM A 
DUTT) : (a) Yes, Sir. 

(b) and (c) Adequate product, bottling 
capacity and other necessary facilities are 
available for meeting tbe LPG require-
ments of the old and new customers; 

(d) and (e) Even tbough no specific 
instance in thIS regard have been brought 
to tbe notice of the Government. tbe 
possibmty of unauthorised diversion of 
LPG cylinders' meant for domestic consu-
mers to commercial customers by unscru-

pulous elements cannot be ruled out. 
Severa) measures, however. bave been 
taken by the oil companies to prevent 
sucb unautborlsed diversion. 

SettiDg up ,of electronic escbaDle In 
Palghat district 

2831. SHRI V. S. VlJAYARAGHA-
VAN: Will the MlDister of COMMU. 
NICATIONS be plcased to .tate : 

(a) whether there is any proposal to 
set up olectronic exchange ID the PaJgbat 
district tbis year; and 

(b) if so, the details thereof 1 

THE,MINISTER OF STATE IN THE 
MINISTR Y OF COMMUNICATIONS 
(SHRI GIRIDHAR GOMANGO): (a) 
No. Sir. 

(b) Does not anse. 

Development of i\. I. R. Stations in 
Kerala 

2332. SHRI K. KUNJAMBU : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to slate: 

<a) wbether there IS a proposal to 
develop some of All India Radio stations 
in Kerala duclDg 1988-89; and 

(b) if so, tbe details tbereof ? 

THE MINISTlR OF PARLIAME~_ 
TAR Y AFFAIRS AND MINISTER OF 
INFORMA lION A 1\;0 BROAD-
CASTING (SHRI H. K. L. BHAGA T) : 
(a) and (b) In tbe SevC!nth PJan, tbere fS 

a proposal to set up new radiO stations at 
Cannanore, ldukki and Co.;bin. Other 
s~hemes are setting up of Permanent type 
IV StudioS and 50 KW C;W transmitter at 
Trivandrum, rep'acement of 20 KW MW 
transmitter by 100 KW at Tricbur and 
replaceml!nt of existing 10 KW MW trans-
mitter by a new 10 KW MW transmitter 
at Calicut. 

Though the implementation of alJ 
these Schemos is prolrossina satisfactorily 




